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SHRI P. A. SANGMA: The hon. SHRI S. JAIPAL REDDY : We can ask
Member must compliment me that T am very ‘ Vir., Seshan to issue the identity cards.
consistent in my answer. (Inferruptions). ' SHIL P. A. SANGMA : We have got 229
1 do not contradict. (Interruptions). I am dispensaries. We did have a lot of problems
sorry, you may be wanting to bring a pri- | {5 getting doctors for these dispensaries

because according to the normal practice,
we either request the State Governments
10 provide us with the doctors or we go
to the Ministry of Health and Family
Welfaie, Government of India, to provide
us with doctors, It was very difficult.
Recently, we have moved the Ministry of
Health and Family Welfare, Government
of India, to allow us to make direct recruit-
ment of doctors to man our hospitals and
Jdispensaries which are under the adminis-
‘rative contiol of the welfare funds. I am
happy and I am thankful to the Health
[ Ministry. They have given us this permission.
i We are now in the process of directly re-
|

|

I

vilege motion against me but I am quite
sure that you will not get a chance easily.

1 beg to differ from the hon. Member
that the Government has been a mere |
spectator Lo the suffering of the beedi
workers. It is not so. The Government is ‘
not a mere spectator. 1 have already stated |
that a number of welfare measures have }
been taken and a number of legislative |
measures have been taken. But it is true l
that whatever we are doing is not adequate. |
We are certainly trying our best. Not only |
the Central Government, but the State
Governmenis also have been trying to do
their best to see that their problems are
reduced and certainly we will try to do |
our best. '
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cruiting these doctors ourselves.

MR CHAIRMAN : Next question.
SHRI SATYA PRAKASH MALAVIYA. :

1 seek permission to raise a half-an-hour
discussion.
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MR. CHAIRMAN : There is no second | 318 & 1 == &1 =rfe |

part. What is the point now ? MR. CHAIRMAN : This question is over
=t wFTAT f'ag © 153 W%g Hrowy | Retail price of Popular Brand of edible oils

festafca § ot 60 whrawr soigh o< | S0 through  Super  Bazar/Kendriya

AF srw AH L. (WWEW) .| 465 SHRI TRILOKI NATH CHATUR.

#I wg firadt enly 1 wesfedy ws & VEDI :t

fT FAT 30T FIS THATE Tr0A] GwITd DR. MURLI MANOHAR YOSHI :

FT 5 fimary I=TdT, s Mgy ST, Will the Minister of CIVIL SUPPLIES,

stara et siar ? CONSUMER AFFAIRS AND PUBLIC

DISTRIBUTION be pleased to refer to the
answer to Starred Question 59 given in the
Rajya Sabha on the 6th December, 1993 and
state :

SHRI SIKANDER BAKHT: When he
says that identification cards are being
issued by doctors in the dispensaries and
more than 60 per cent of the dispensaries
do not have doctors, how are the identify
cards going to be issued ? He must answer

(a) the month-wise retail prices of popu-
lar brands of edible oils like Dhara and

that. other brands sold through Super Bazar and

SHRI P. A. SANGMA : Identity cards | | The Question was actually asked on
are issued by the doctors on behalf of | rhe floor of the House by Shri Triloke Nath
Labour Welfare Commissioners, Chaturvedi,
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Kendriya Bhandar and also other agencies
in 1993 as compared with 1992 ; and

(b) the comparative retail prices of sugar
during 1993 and 1992 in Super Bazar/
Kendriva Bhandar and in the open market
in Delhi?

THE MINISTER OF CIVIL SUPPLIES,
CONSUMER AFFAIRS & PUBLIC DIS-
TRIBUTION (SHRI A. K. ANTONY): (a)
and (b) A Statement is laid on the Table
of the House.

Statement

(a) A comparative statement showing the
month-end retail prices of Dhara Vegetable
oil at Super Bazar, Kendriya Bhandar and
Sahayogi Cooperative Store, in Delhi and
Postman Refined Groundnut QOil at Super
Bazar, Kendriya Bhandar and in the open
market in Delhi during the years 1992 and
1993 is given in Annexure-I. [See Appendix
170 Annexure No 44].

(b) A comparative statement showing
the month-end retail prices of sugar at
Super Bazar, Kendriya Bhandar and in the
open market in Delhi during the years 1992
and 1993 is given in Annexure-II. [See
Appendix. 170, Annexure No 45].

SHRI TRILOKI NATH CHATURVEDI:
Mr. Chairman, Sir, I want to refer to
Annexure ‘1. ‘He has given a long reply.
Just to take omne example, we will find
that Postman refined groundnut oil is
costing Rs. 58.10 per kg. This price is as
on 6th of December. Apgain, taking the
" month of November, the price of groundnut
oil, of course, unrefined—I must make that
distinction—was Rs. 38 per kg. I would
like to ask why there is such a vast differ-
ence between the end product and the
unrefined oil. Is it just because it has been
processed ?

SHRI A. K. ANTONY : Last December
‘we gave answer to the question about edible
oils being sold loose in the market. Here
the question is about brand. Its price is
ded’ded by the manufacturer. The Govern-
ment has no control on the prices decided
.. by the manuyfacturers. They have their own

reasons. Sometimes the cost of raw material

is increased. Whatever it may be, the
.. Goverament has mo control ‘over the price
- decided by the mesaufacturer,

[RAJYA SABHA]

to Questions 24

MR. CHAIRMAN : Second
tary.

supplemen-

SHRI TRILOKI NATH CHATURVEDI:
My second supplementary is whether the
same policy is being followed as regards
export of the edible oils also ... only to
make its presence felt in the country as
in the case of sugar. I would like to know
what the rational of exporting edible oils
is, because despite our efforts for the last
eicht or ten years we are still short of
edible oils in the country.

SHRI A. K. ANTONY : The production
of edible oil in the country is increasing
year by year. Last year the production was
much better compared to 1992. The Govern-
ment, as a policy, allowed a small quantity
of edible oil to be exported, especially of
1 kg. to 5 kg. consumer packs. We are
closely monitoring the domestic price
situation also. If any unfavourable situation
arises, we will act to counter it.

DR. MURLI MANOHOR JOSHI : This
question relates to two commodities. One
is the edible oil and the other is sugar. If
you just look at the prices, yon will find
that the prices of edible oil, particularly the
brand o, have been increasing. In the case
of sugar you will notice a similar trend.
In December 1992, its price was Rs. 9.70
per kilogram while during the same months
in 1993 it was Rs. 13 per kilogram. So,
it was a very steep rise in price. The hon.
Minister has already said that there is a
shortfall in sugar production. I learn from
the statistics given by the Government in
reply to Starred Q. No. 143 of 4th March,
that sugar production is short by 15,54,790
tonnes. So, what steps is the Government
going to take (a) to augment the sugar
stocks and (b) to regulate the sugar price.
In the case of sugar you cannot say you do
not have any say about the sugar prices.
There is a steep rise in the price of sugar

. with the shortfall in sugar and with the

policy of exports, will the Government re-
vive the entire policy towards export of these

.commodities and would take adequate steps

to remove all these imbalances. I am asking
this question because I expect the same
‘situation will arise in the case of other
agricultural commeodities also, You are also
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trying to import tea, I understand. So, what
steps is the Government going to take to
keep the consumer market well under con-
trol and to assure the supply of these things
to the consumers at reasonable prices.

SHRI A. K. ANTONY : Regarding the
last part of the question about the export,
already my Hon. colleague has given a reply.
Regarding the question about the increase
in the price of sugar, 1 would like to say
that the Government is concerned about it.
In fact, during the last two years sugar
production has come down. As a result
there is an atmosphere of shortage through-
out the country. Knowing it full well, the
Government is taking all possible measures
to increase sugarcane production. Unless
the production of sugarcane increases sub-
stantially, our sugar production will not go
up. Therefore, to give encouragement to
the farmers, a substantial increase in the
support price of sugarcane has been given.
Two years ago the support price of sugar-
cane was Rs. 26 ; now it is Rs. 34.50. In
spite of this increase, some of the hon.
Members have been requesting the Com-
merce Mnister to give more incentive to
the sugarcane growers so that they will
produce more and weé will have plenty of
sugar. That is the demand from one side.
When we are giving more support price and
when the sugarcane price is increased,
naturdlly the levy sugar price = will also
increase. That is the problem. Anyway,
during the last two years because of the
steep increase in the support price, th
Government was compelled to increase the
sugar price also. That is why there is in
"eréase in the price of sugar in the market
We have to strike a balance. We have tc
encourage the farmers. We have to protect
the ‘interests of the farmers, and at the same
time we have to see that the consumer
are also protected. That is why the Govern-
ment is taking a balapced view. I hope
that the hon. Member will also appreciate
that approach.

DR. MURLI MANOHAR JOSHI: Are
you going to give more permissions to sugar
mills ? Unless you creat the capacity,” how
fan you convert the sugarcane into sugar ?

[7 MARCH, 1994]

1o Questions 26

SHRI A. K. ANTONi : This part s
actually dealt with by the Food Ministry.
You, please, put the question to the Food
Ministry.
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SHRI A. K. ANTONY : As all the han,
members know very well, we have a fairly
wide network of the PDS outlets through-
out the country. More than 4 lakh PDS
shops are there throughout the country. At
times of scarcity we are distributing edible
o'l through the PDS also. Apart from that,
we have a large number of co-operative
The
Super Bazar was formed to meet a special
problem in Delhi. In 1965 the prices of
essential commodties in Delhi, had set up

stores also throughout the country.

" like anything. Delhi is a place where the
majority of the population belongs to the
- fixed-income group. To tackle such a situ-
- ation, the Govermment at that time consti-
tuted the Super Bazar. The Super Bazar is
still now confined only to Delhi. The
Kendriya Bhandar, apart from Delhi, is
having some outlets in other area also.
So, the Super Bazar and the Kendriya
Bhandar have been formed only to cate
to the needs of certain sections. The Super
Bazar caters only to the needs of Delhi.
In other areas we have built over the
years, a fairly large number of PDS out-
lets. If needed, we can increase the num-
ber of PDS outlets in the rural areas still

further.

SHRI ASHOK MITRA : Sir, the fluctua-
tions in the supply of sugar are not a
new phenomenon. This has been happening
over the past four decades. There are ups
in the production and there are downs also.
is the
fact that the Government has seemingly
lost interest in the distribution of sugar
from the public distribution system. Reports
f{gln different parts of the country suggest
that the supply of sugar through the fair-

But what we are concerned with

price shops has almost dried up. As far
as recollection goes till about the
mid-70s as much as 65 per cent of the
sugar that was released, was released to

my

[RATYA SABHA]

to Questions 28
the public distribution sytem, and only 35
per cent was released to the traders. Now
the situation has been much more than
reversed. I saw a newspaper item which
succested that in the last month the entire
release was to the traders, and naturally
the market prices have beén affected. T
know the Minister wants to apply his heart,
but I also know that there are foices at
work which would not allow him to apply
his hecart. T would humbly ask of the
Minister whether he would do somcthing
to sce that his heart rules over these other
forces.

SHRI A. K. ANTONY : Sir, regarding
the distr’bution of sugar through the PDS,
there is no shortage. We are continuously
releasing and making regular supply of sugar
to the PDS. On an average, 425 gm. of
sugar is given per person. That is the
average scale, So far, till this month, there
has been no reduction in the distribution
of levy sugar through the PDS. The policy
of the Government is to see that at least a
reasonable quantity of sugar is distributed
through the PDS. We have no intention
to stop that.

SHRI ASHOK MITRA : All T want to
know is how the Government is going to
implement the policy.

SHRI A.K. ANTONY : The problem is
that our agriculturists’ are also becoming
more and more intelligent. Whenever they
feel that some crops are more profitable
they are switching over to them.

SHRI SOM PAL : Don’t say that they
have become intelligent. Do you want
them to be ignorant? It is an aspersion
on the farmers. ... (Interruptions) ...Don’t
say that they have become intelligent.

MR. CHAIRMAN : There is no aspersion
in it. If he says that they are more intelli-
gent, what is the aspersion in it ? Mr.
Minister, please go ahead.

SHRI SURESH KALMADI : You don’t
want farmers to be intelligent. ... (Inter-
ruptions) ...
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MR: CHAIRMAN : Silence please,

SHRI A. K. ANTONY : I am paying
compliments to the Indian farmers. Previ-
ously they were ignorant, Whenever they
feel that the second crops are more profit-
able, they would naturally swiich over
to those crops. For example, oilseeds,
There are many other crops which they
feel are more profitable. So they would
switch over to those crops. That is the
problem. It is an overall problem. The
Central Government as well as the State
Governments should jointly, in consulta-
tion with the agriculturist organisations
und with all the interested parties, find an
overall strategy so that the farmers can be
encouraged. They should not be demora-
lised. Only then we can increase the pro-
duction, That is the real problem regard-
ing sugarcane. So we want to ihcrease
sugarcane production by giving more en-
courangement to farmers who want to
cultivate sugarcane. That is why we have
increased the support price in the Iast two
years. Now, on the one side, all of us
demand we should give more incentives to
the farmers; on the other side, we say,
“Don’t increase the sugar price.” It is
difficult for the Government. We should
understand the difficulty of the Govern-
ment also. I can understand the concern of
the hon. Members regarding increase of
sugar price. At the same time, I can also
understand the concern of other Members
regading the plight of the farmers. The
Government will have to strike a balance
between the two. We have to take a balanc-
ed view. The Government is trying to take
that view. T am appreciating farmers. I
am not castmg any aspersion on them.

MR. CHAIRMAN : Q. No. 164.
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to Questions 30
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